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the satd nver system and otherpurposes,

(c) whether there is any shortfall,

(d) if so, the reasons thereof, and

(e) the steps taken by the Government to 
release the required quantum of water7

THE MINISTER OF STATE IN THE MIN­
ISTRY OF URBAN DEVELOPMENT AND 
MINISTER OF STATE IN THE MINISTRY OF 
W A TE R  R E S O U R C E S (S H R I P K 
THUNGON) (a) The quantum of water released 
into the Bhagirathi-Hoogly river system from 
tho Farakka Barrage vai id s  from 40 000cusses 
to 12,000 cuses during the peak and loa-n 
periods respectively

(b)The quantum of water planned to be 
released for improving the navigability of 
Bhagirathi-Hooghly river system was upto 40 
OOOcusec 9

(c) to (e) The shortfall in not being able to 
release planned quantum were due to lesser 
arrivals of water in the river Ganga at Farakka 
In addition I ndia has also to provide forthe water 
requirements in Bangladesh Discussion have 
been held with Bangladesh tor augmenting the 
flows in nver Ganga

Import of Foreign Films

6690 SHRIM ATI MALINI 
BHATTACHARAYA Will the Minister of IN­
FORMATION AND BROADCASTING be 
pleased to state

(a) whethei tho import of foreign films is 
likely to go up following the liberalisation of flip 
import policy

(b) whetherGovemmonthaveanymecha- 
msm for ensuring the quality of films to be
imported and

(c) if so the measures being, taken for

import of Asian, African & Latin American films

THE MINISTER OF STATE OF TH JE 
M INISTRY OF INFORM ATIONM  AND 
BROADCASTING (SHRI K P  SINGH DEO)
(a) It cannot be definitely said that the 
liberalisation of import policy will always lead to 
increase in imports The exact position will be 
known only after the policy is in operation for 
some more time

(b) Ytes, Sir Only a film which has won an 
award in any of the International Him Festivals 
notified by Government or has participated in 
any of the official sections of the notified Inter­
national Film Festivals or has received good 
reviews in prestigious film j o u i  nals notified by 
Government can be imported Further these 
films are also required to be certified by the 
Central Boaid of Film Certification in jeeor 
dance with the quidolines prescribed under the 
CmematogiaphAct 1952

(c) The import policy is applicable to all 
foreign films at par and no special measui es can 
be taken for import of films from any particular 
country

NTPC Dues Against SEBs

6691 KUMARIPUSHPA DEVI SINGH 
Will the Minister of POWE R be pleased to state

(a) the amount of tho National Thermal 
Power Corporation dues on each State electric­
ity Board at> on March 31 1993

^b) whethoi the NTPC has offeied some 
incentives to the States in oidoi to facilitate 
prompt payment of the amount due and

(c) if so, the details thereof7

THE MINISTER OF STATE IN TH E MIN­
ISTRY OF POWER (SHRI P V RANGAYA 
NAIDU) (a) the details of the outstanding of the 
National Thermal power Corporation (NTPC) 
against each of the State Electricity Board
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Departmentsason31stMarch, 1993 are fur­
nished in the statement attached

(b)and(c) The NTPC allows a rebate of
2 5%ontheamountpaidthioughLetterofCredit

Written Answers 1f>4 

(LC)upon presentation of bills by NTPC to any 
bank Where payments are made subsequently 
through LC or otherwise within a penod ot one 
month from the date ot issue ot bills by N TPC 
a rebate of 1 %  is allowed

VAISAKHA6,1915 (SAKA)
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